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JI71. SHR1N, TOMB) SINGH : Will 
Ike if ia ta c  or CULTURE be pteawd to 
•tace :

(a) the progress made in respect of 
jgoptted  establishment of LaJit Kala Aka- 
demy In  Manipur;

(b) what would be the status of this Aka- 
demy;

(c) whether it Will be financed by the Man­
ipur Government; and

’ (d) when the Akademy is likely to start
functioning ?

THE DEPUTY MINISTER IN THE
Min is t r y  o f  e d u c a t io n  a n d  
SO&AL WELFARE a n d  in  THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAVA) : (a) No proposal has been 
received from Manipur Administration for 
establishment o f Lalit Kala Akademy in 
Manipur. Their proposal to set up a 
Manipur State Kala Akadem has and 
approved by the Government of India and 
the constitution finalised. The Akademi will 
cover activities in the fields of dance, drama, 
music, literature and fine arts.

(b)It will be an autonomous body and 
will be registered under the Registration of 
Societies Act. 1860.

(c) Yes, Sir,

(d) No intimation 1ms been received so 
far from the Manipur Administration about 
Us establishment.

Estobtisbmm t  of ihan t o f Seeomfery 
Education, Manipur

3172. SHRI N. TOMBI SINGH ; Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

v <a) whether the Government of Manipur is 
taking up steps to establish a Board of 
Secondly Education;

(b) if so, the progress made in the matter;

(c) if  not whether the Government of 
Mariipur is satisfied with the present

Arrangement of worfctag uadwr the A m *  
Board o f Secondary Education; and

<d) the total amount annually paid by the 
Matric candidates to  the Assam Board ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 

SOCIAL WELFARE AND IN tB E  DEPA­
RTMENT OF CULTURE (SHRI Dt k  
YADAVA) : (a) Yes, Sir,

(b) The detaifs o f  the proposal are being 
worked out by the Manipur administration.

(c) Does not arise.

(d) the total amounts annually paid by the 
candidates from Manipur to the Assam Board 
during last three years arc as follows.—

1968*69 Rs. 1,78,902
1969-70 Rs. 2,06,550
1970-71 Rs. 2.20,536

Starting New Central Schools in Bihar

3173, SHRI R. P YADAV Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be plased to state :

(a) whethei there is any proposal to 
start some more central school in Bihar ; ami

(b) if so, the names of places where such 
schools are likely to be started ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADARA) :
(a) and (b). Yes, Sir. Sanction has 
already been issued for opening a new Kcnd- 
riya Vidyalaya at Singharshi (Bihar) during 
the year }971-72.

Accidents on National Highway between
Begnsarai-Purnea and Baraunt-Begnsarsi

3174. SHRI R. p. YADAV : Will the 
Minister of SifiFPING AND TRANSPORT 
be pleased to state :

(a) whether Government are aware that a 
large number of accident* have occwed 
the National Highway between Begusarai and 
Purftea aod Bafatmi andBegwarai due to 
large number of purges and high speed of the 
movtog vehicles; and
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(b> if to , what step* are iwing coniem- 
to reduce the number of Curves by 

itralghtening the curves and checking the 
ipeed of the moving vehicles, particularly of 
rucks ?

Th e  m in is t e r  o f  p a r l ia m e n t a r y
AFFAIRS, AND SHIPPING AND TRANS­
PORT (SHRI RAJ BAHADUR) :<a)and <to>. 
The information required is being collected 
from the Government of Bihar and will de laid 
on the table of the Sabha, when received.
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Free Text Books to Students to ctafe I and
II by New Delhi Municipal Committee

3176. SHRI C K. CHANDRAPPAN : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state 
whether the New Delhi Municipal Commi­
ttee has decided to give free text books to all 
thc students ol class I and II in an effort to 
achieve full liteiacy 4>

THF DFPUTY MINISThR IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARL AND J N THL DEPART­
MENT OF CULTURE (SHRI D P YADAVA) 
No, Sir. Thc New Delhi Municipal Committee 
supply free text books only to those students 
of classes I to V whose parent’s income docs 
not exceed Rs 200/-p.m.
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